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Nationlll Hia-hwuy in the bye-passes 
meant to cater for local traffic. The 
Government of Iterala had requested 
that in the latter case of bye-passes 

also, the Central Government may 
als:>, in addition, bear the cost of land 
reuired ;or parallel service roads, In 
order to ('xamlne the proposal of the 

State G0vernment, certain detailed m-
formation relating to the bye-passes cn 
the National Highways in Kerala was 
called for from thc:n, This informa-
tion has since been received and IS 
uncler technical scrutiny whereafter 
. the financial aspect of the propOsal is 
ulso to be examined. The availability 
,of funds is another fundamental fac-

tor which would have to be ~n into 
-consideration as part of the whrJle 
serutin,y. As the proposal of thE' Gov-
ernment of Kerala is tGr making a 
-departure from the esxisting general 
policy 0;' the Government of India ap-

plicable to the country as a whole, 
some time will be required to arrive at 
.a de-cISion. At present, the land ac-

quisitiOn estimates for the bye-passes 
In and/or outside municipal Jlmits are 
being sanctioned in accordance with 
the existing policy laid down by the 

Government. 

Application of Guest Control Order to 
Otftclal Functions 

2891. SHRI G. 
the Minister of 
pleased to state: 

., 

Y. ~ A  
AGRIClJLTURE 

Will 
be 

(<I) the number and names Of the 
States who have implemented the 
Gu('st Control Orders in the country; 

(b) whether the Guest Control Order 
does not apply b OIncial functions: 

and 

(c') if So, whether Government 
would like to tdke ~n m  "tpps in 
this rE'sp''2c1 also? 

T·;1E MINISTER. OF STATE II\: THE 
MINISTRY OF AGRICULTURE (SlIRI 

ANNASAHEB P. SHLND!J). (a) The 
Guest Oontr<>l Order is in force JD 
21 States/Union Territories as named 
below: 

Andhra Pradesh. BIhar Gujarat. 
Haryana. Jammu and Kashmir 
~er  Madhya Pradesh. Maharasbu'" 
lVlysore, Orissa, Punj:lb, Rajasthan. 
Tripura, Uttar Pradesh. West BengHl. 

Arunachal Pradesh, Chandia-arh. Delhi, 
G<>a, Laccadive Minicoy and Amilldi'·l 
Islands and Pondichery, 

In pursuanCe of the directives issued 
by the Centre to all States/Union 
Territories in August, ~  to en re~ 

austcrity measures rigorou81y all ttl'" 
above mentioned States/Union Territ.o-
ries except Jammu and Kashmir and 
Tripura have intimated that they ba,·e 

issued the necessary Orders. 

(b) It applies to official functions itS 
well. 

(c) Does n:)t arise. 

Ranking by seniority of professors in 
I.  I. T. Deihl 

2892 DR. LAXMINARAIN PANDl£-
YA: Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased to 
state: 

(a) the ranking by seniOrity of DelhI 
I.  I. T, Professors; 

(b) top-ten professors' published re-
search papers titles during last three 
years and names of journals In which 
they were published; and 

(c) the number and titles of Ph. D 

Thesis, successfully supervised by each 
Of the top-ten Professors during thpi r 
tenure at Delhi I.  I. T.? 

THE MINISTER OF EDUC\TION, 
SO:::IAL WELFARE AND CULTURE 
(PROF, S. NURUL HASAN): (a) The 
names of the Professors according to 
their dates of appointment are giV<'11 
in s em~n  1. laid on the Table of the 
House. [PLaced in Library. See 
No, LT-3901/72]: 
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(b) Tlie information is given ID 
statement II laid on the Table of the 
House. [Placed in Libra",. See 
No. LT-39011721. 

(c) The information is given In 
·Statement HI laid on the Table of the 
House. [Placed in Library. See 
.No. LT-3901172]. 

Black Marketing in Sale of Fertiliser 

2893. SHRI G. Y. KRISHNAN: WIU 
the Minister of AGRICULTURE be 
pleased to state: 

(a) whether agriculturists could not 
.obtain fertiliser at the price regulated 
.by Government because of the exist-
.ance of large-scale black-marketing; 

(b) whether Government prDpoEe to 
bring down prices and ~ e the pro-
blem Of' black-marketing; and 

te) If so: the :reaction of Govern-
'ment in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
.ANNASAHEB P. SHINDE): (a/ A few 
'Cases of dIshonest traders taking ad-
vantage of shortage of er se ~ in 
the cOllntry and indulging in bl8ck-
marketing have been ~ r e  

(b) and (c). There is no proposal 
with Government at present to reduce 
. fertiliser priCes. However. criminal 
prosecutions are launched by the Stare 
Governments against· black-markeleers 
as a d..terrent measure. 

'Expenditure of growinl" Crops aDd for 
Drinkinl" Water in Desert Areas 

2894. SHRI MUKHTIAR SINGH 
MALIK: Will the Minister of AGRI-
CULTURE b0 e s~  (0 state: 

(a) the expEindltwe incurred by 
Government to grow crops and to 
install machinery t3T drinking wnter 
in the dese:t areas and the bene'lts 
derived there Irom so far by the 
people in "ath of the States; and 

(b) how much foreign exchange 
was involved. il1. the installation ~  

>uch machinery? 

THE MINISTER OF STATE IN 'tHE 
MINISTRY OF AGRICULTURE 
(PROF. SHER SINGH): (a) and (b). 
The figures of expenditure incurred 
by Government to grow crops and to 
instaLl machinery for milking available 
drinking water in desert ~re s and 
the benefits derived therefrom so far 
by the people in each Df the states 
"re not readily available in this MiIlIS-
try. The information is being coJlE'Ct-
I'd from the State Governments and 
will be placed on the Ta ble of the 
Sabha when received . 

Committee to investigate In\.o (1i!Jeri-
mlnatlon apinst Women In Employ-

ment aDd em ner ~n 

~  SHRI MUKHTIAR SINGl 1 
MALIK: Will the Minister of EDUCA-
TION AND SOCIAL WELFARE be 
pleased to state: 

(a) whether Central Government 
have recently ~ns e  a CO.p1rllltt(Oe 

to investigate into the problem 01 dlS-
cnn"lination against women in. !eniplo,)· 
ment and remuneration: and ·if i;t. the 
compos. (ion of (he Commilte,=; 

(b) the terms of reieren,,, ) r~ ; 

and 

(:'J the time by :whioh ,(he C ... m-
m ~e will submit its report to GJ\'-
eornment? 

THE DEPUTY MINISTER IN nm 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF' CULTl;RE (SHRI 
D. P. YADAV): (a) and (b). N<.,. Sir. 
The G<:vernment have howl'ver set up 
on 22nd September. 1971 a Cum",il1ee 
011 the Status of Women;n India 
whOse terms of !"E"fcrence. amoni uther 

t:liY'gs. include :J ,urvey oj' the pro-
blems of the )v')rkinc:: women. includ-

ing cliscrimina(,:m in employment, nd 
remuneration. The composithm of 




